1199 . Demands
14.25 hrs.
* APPROPRIATION (RAILWAYS)
BILL, 1962

The Minister of Railways (8hri
Jagjivan Ram): I beg to move:

“That leave be granted to
introduce a Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the service of the financial year
1961-62 for the purposes of Rail-
ways.”

Mr. Deputy-Speaker: The question
is:

“That leave be granted to
introduce a Bill to authorise pay-
ment and appropriation of certain
further sums from and out of the
Consolidated Fund of India for
the service of the financial year
1961-62 for the purposes of
Railways.”

The motion was adopted.

Skri Jagjivan Ram: I introducet
the Bill.

1 also beg to movet:

“That the Bill to authorise
payment and appropriation of
certain further sums from and
out of the Consolidated Fund of
India for the service of the finan-
cial year 1961-62 for the purposes
of Railways be taken into con-
sideration.”

Mr. Deputy-Speaker: The question
18:

“That the Bill to authorise
payment and appropriation of
certain further sums from and
out of the Consolidated Fund of
India for the service of the finan-
cial year 1961-62 for the purposes
of Railways be taken into con-
sideration.”

The motion was adopted.
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Mr. Deputy-Speaker: The question

“That clause 2, clause 3, the
Schedule, Clause 1, the Enacting
Formula and the Long Title stand
part of the Bill.”

The motion was adopted.

Clause 2, clause 3, the Schedule,
Clause 1, the Enacting Formula and
the Long Title were added to the
Bill

Shri Jagjivan Ram: I beg to move:
‘“That the Bill be passed.”

‘Mr. Deputy-Speaker: The question
is:

“That the Bill be passed.”
The motion was adopted.

14.30 hrs.

GENERAL BUDGET—GENERAL
DISCUSSION

Mr. Deputy-Speaker: We now take
up the general discussion of the
general budget. There are ten hours
allotted for this.

Shri T. B. Vittal Rao (Khammam):
Mr. Deputy-Speaker, Sir, the budget
for the year 1962-63 will no doubt
be fully considered by the new
Parliament. However, I wish to make
a few observations on the economic
conditions in the country during the
past 11 months. This period is very
important in that it coincides with the
first year of the third Five Year Plan.
Unfortunately, we suffer from a
handicap, because the review of the
second Five Year Plan is not avail-
able to us. If it had been made avail-
able to us, we would have been able
to offer our comments in a better
way. However, I have gone through
the budget speech as also the ecomo-
mic survey.
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[Shri T. B. Vittal Rao].

The first claim made by the
Finance Minister in the very early
part of his speech is that the upward
trend in the general level of prices
in the second Five Year Plan has
been arrested during the first year of
the third Plan. I have the consumer
price index for the working class
during this year. The figure is 128,
base 100 in 1949. This figure repre-
sents an increase over the preceding
year. Not only that; this increase is
the highest during the last 10 years.
It has never reached such a figure
during any one of these 10 years.

When the third Plan was being
formulated and debated, we were
assured that the Government will see
that there is no rise in the prices of
the various necessities of life. If the
plan were to succeed, it was neces-
sary that we should control the prices
and arrest their rise. But it has
increased. Judging by the perform-
ance during this period of one year,
1 do not think there is any prospect
of prices coming down during the
remaining four years of the plan
period. Not only that. The prices of
various essential commodities, whose
prices are statutorily controlled, have
also been increased. For instance,
the price of coal has been increased
during the last year not once or twice,
but thrice. Even as recently as
December or January last, the selling
price of coal was increased, because
the royalty rates have been increased.

Coming to exports, I doubt very
much whether we would be in a posi-
tion to achieve the plan target, viz.,
a total export of the order of Rs. 850
crores by 1965-66. With the UK.
becoming a member of the European
Common Market, textile export is
likely to be affected. I make this
statement basing myself on the treat-
ment meted out by the ECM coun-
tries to us. Tea, which is not grown
in the ECM countries, is subject to
high tariff. Therefore, unless and
until the flow of our trade undergoes
a radical change and it is dispersed
and there is increasing trade with
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West Asian countries, the newly
liberated African countries and the
socialist countries, I am afraid our
export target will not be achieved.

For our resources, in a planned
economy, we should depend not so
much on taxes, excise or otherwise,
but on the surpluses that we get from
the public sector undertakings. I
have no doubt that some of our public
sector undertakings have done very
well. The Hindustan Machine Tools
and some others have done very well.
But I am afraid the same thing can-
not be said of certain other public
sector undertakings. For instance,
the working of the National Coal
Development Corporation should be
specially gone into. Last year, there
was an underground explosion in its
mine and there was fire. These mines
remain closed for more than one year.
What does it cost our country?
1 million tons of coal which this mine
has to raise could not be raised
because of this fire.

It such a serious accident takes
place in any mine, it is going to
affect every factory in the country,
because we have so planned our
transport of coal that from such and
such mine coal has to be sent to
such and such factory in such and
such region. All these are regulated.
When 1 million tons of coal is lost
to the country per year, even
measured in terms of money, it is a
big loss. It has affected every fac-
tory. Even now there is no prospect
of this mine in Kurasia in Madhya
Pradesh being opened. } was told «
technical committee was appointed to
go into this accident. Though the
accident took place a year ago, the
report of that technical committee,
has not been made public.

With regard to the Industrial Policy
Resolution of 1956, I was surprised
to find the other day that the Lodna
colliery, which is raising coal in
Jharia coalfields has been granted
permission to increase its authorised
capital. Increase in the authorised
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capital means, fresh lease has been
given to this company and more
mining areas have been given. This
company is purely foreign-dominated
All its directors are Englishmen. This
company has been given permission
to increase its capital and given more
areas to mine coal. This is absolutely
contrary to the Industrial Policy
Resolution of 1956. When Bengal
Coal Company was given a similar
concession last year, we raised objee-
tion and pointed out to the Govern-
ment that it is contrary to the Indus-
trial Policy Resolution. Now Gov-
ernment seems to have gone ahead
with one company after another and
we find a purely foreign-dominated
company is being allowed to increase
its production.

Similarly the Air Corporation
Amending Bill is being brought for-
ward, giving permission to a private
operator to run air services. It is now
being done mainly with a view to giv-
ing a new line from Bombay to
Baroda to Kalinga Airlines. Today
the Indian Airlines Corporation has got
a good fleet of dakotas. Dakotas have
not hecome out of date; they may not
be useful in the turbulent weather of
Assam, but even today there are 2,000
dakotas flying all over the world. We
have got this fleet and this could have

been utilised for running a new ser- -

vice from Bombay to Baroda. 1 can-
not understand why it has been given
to Kalinga Airlines. That is also con-
trary to the Industrial Policy Resolu-
tion.

A special mention was made for the
production of steel in the Finance
Minister’s speech. He said that the
production of stee] has been increased
from 2.2 million tons in 1960 to 2.9
million tons in 196]1. But these figur-
es are to be compared with the tar-
gets we have laid for ourselves dur-
ing the Second Plan period. It was
clearly said that at the end of the
Second Plan period we should be in a
position to raise 4.5 million tons of

finished steel. The original target be-
fore the formulation of the Second
Plan was 6.00 million tons, but subse-
aucontly it was said that it was 6.00
million tons of unfinished steel and 4.5
million tons of finished steel. Now,
after one year of the Third Plan period
we are nowhere near-the target that
we have laid for ourselves for achieve-
ment in respect of production of steel
by the end of the Second Five Year
Plan. If this is the rate at which we
are going, I am afraid we shal] never,
never be able to reach our target of
10.5 million tons of steel by the end
of the Third Five Year Plan. And,
steel is very necessary. Even yester-
day the Prime Minister pointed out
the importance of steel in his speech
while replying to the debate on the
Address given by the President. But
the position can be saved provided en-
ergetic steps are taken and our steel
plants are made to work to their full
capacity.

Sir, in my State of Andhra Pradesh,
for the first ttme we have started re-
sorting to power cuts. Though there
was shortage of power as a whole, we
never resorted to any power cuts be-
fore. Now because of these power cut
several inrustries are being affected.
Coa] is a scarce commodity in th sou-
thern region where goods trains are
being cancelled for want of coal. Even
in the coal mines these power cuts
have been enforced with the result
that the development of coal mines in
this area has been greatly affected.

What is hapening? During the
Third Five Year Plan it was decided
to have a thermal plant with a capa-
city of 125 megawatts in Kothagudiam
in Andhra Pradesh. The first year of
the Third Five Year Plan is coming
to an end, but not even the founda-
tion-stone for that has been laid, not
even the land has been acquired for
the setting up of this thermal plant.
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Sir, month after month we receive
some World Bank officials and discuss
things. Sometimes officials of the ex-
port-Import Bank come and have dis-
cussions. After that we are told that
some technical experts are coming.
But all these people are agreed that not
only a 125 megawatts thermal plant
but a one million kilowatts plant could
be set up at this place because of the
nearness of coal and various other
factors. The prospects are there, but
the plant is not coming up. One year
of the Third Five Year Plan is com-
ing to an end. I do not know whe-
ther within the next four yeears this
plant wil] be fully commissioned or
not.

For the Nagarjunasagar Dam the
Government of Andhra Pradesh has
been urging for more funds so that it
could be expeditiously completed. If
it is completed quickly we can rise
the production of rice and other food-
grains and thereby cut down the im-
ports under PL.480. We would, there-
fore, requeste the Government of
Andhra Pradesh for more funds so
that this Nagarjunasagar Dam may
be completed expeditiously.

With regard to internal resources,
a mention of which has been made
in his speech, the question of increas-
ing the rate of provident fund contri-
bution from 6} cent to 8-1|3 per cent
by the industrialists has not yet been
decided. This question could have
been decided in the very beginning of
the Second Plan itself. Then the
Planning Minister, Shri Nanda, told
us not to press this question at that
stage—that is, in 1956—as he was
thinking of imposing a levy for hous-
ing on the industrialists at the end of
five-years. It has not been done.
Neither the imposition of a levy for
housing has been made nor has the
rate of provident fund contribution
been increased. In 1960, a technical
committee was appointed to go into
the question of the paying capacity
of indusrialists in certain industries
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like paper and others. We told then
itself that there was no use of going
into that question because we know
that the paper industry could bear
this burden and because the Tariff
Commission which went into the
price of paper had clearly stated that
there was a case for reduction in the
price of paper which clearly showed
that the paper industry was making
good profits. But nobody listeneq to
us, and we from our organisation of
the All India Trade Union Congress
boycotted thaiv cwechnica] committee
because we knew fluently well that
there was a case for increase. The
technical committee also recommen-
ded that there wags case for immedi-
ately increasing the rate of provi-
dent fungd from 6} percent to 8-1,2
per cent in the paper industry and
also cigarette industry. That report
has been laying with the Govern-
ment for the last six or seven months
and no action has been taken. What
is the use of going and appealing to
the people to contribute to the natio-
nal savings or small savings when
you do not give them what is due to
them? They are prepared to contri-
bute which contribution could be uti-
lised for capita] fromation. Take, for
example, the coal industry. There
are four lakh miners. Every time
the people in charge of small savings
go there and trouble them. They
are prepared to pay if the rate of con-
tribution is increased. The coal in-
dustry itself would give us Rs.
1,50,00,000. This question of increas-
ing the rate was not gone into once
or twice but three committees have
gone into this question and recom-
mended that it should be increased.
The Committee on social security has
also gaid that there is a case for im-
mediate increase. But it has not been:
done.

There is a deficit to the tune of Rs.
63.48 crores in this budget. I hope
the Finance Minister wil] not resort
to any indirect additional taxation in
the coming year, because indirect
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taxation has already reached the sa-
turation -point.

The other day we were told that
agricultura] production has increased
and the face of the village is chang-
ing. But even today, in spite of pan-
chayat raj, block samitis and so many
things, the villagers are still under
the grip of the money-lenders. In
some parts of my areas the rate of
interest is as much as cent per cent.
During the harvest season when the
peasants get a return from the soil
they wil] have to return 16 bags of
johar if they had taken 8 bags at the
time of sowing. Then they have to
give a major share to the landlords.
This is the pitiable position of the
peasants in many districts of Andhra
Pradesh. So, I hope serious attention
will be paid to this aspect of the que-
stion.

If our country is to develop rapid-
ly, the funds allotted for technical
education are not enough, and much
greater emphasis is to be laid on
technical education if we are to ad-
vance. When we compare ouselves
with advanced countries, we are far
behind. We have only 9 engineering
degree holders to a million of popu-
lation as compared to 500 in the So-
viet Union and 300 in the United Sta-
tes. If we are to exploit the vast
natura)] resources that are abounding
in our country, there is a great need
for trained technicians. Unless and
and until we have trained technical
people, we wil] not be able to exploit
our natural resources. Therefore, I
would strongly urge that during the
coming year great strides will have to
be made in the matter of development
of technical education.

I know that some polytechnics and
regiona]l engineering institutes have
been opened by the Central Govern-
ment. I hope that in those regions
where the regional engineering ins-
titutes have not been opened, they
will be opened at least during the
coming ecademic year. At the same

time, I want to say that in those poly-
technics and engineering colleges
which have been opened, there are no
hostel facilities. Of course, the Cen-
tral Government is giving grants to
the State Governments for construc-
tion of hostels but, even then, there is
lack of hoste] facilities. Then, im
some places the staff who are mann-
ing the polytechnics and other insti-
tutions do not have quarters. When
we ask the State Governments to pro-
vide them, they plead lack of funds
and when we come to the Central
Government they say that nothing
has been provided in the Third Plan.
So, I would suggest to the hon. Fi-
nance Minister to see that these basic
amenities are provided.

We are really happy that Goa has
becom: prat of the Indian Union. I
am told that several Indians are liv-
ing in Angola and we are getting hor-
rible reports about their plight. I
hope our Government will take some
steps through the friendly govern-
ments who are looking after our in-
terests in Gua to do something for the
unhappy Indiaiis who are residing in
Angola.

14.54 hrs.

[SHRr JAGANATHA Rao in the Chair]

Lastly, I want to say a word about
the Central Government employees.
The Second Pay Commission stated
that if there is-an increase of tem
points on an average in the whole
year in the cost of living index then
Government should consider payment
of enhanced dearness allowance. This
recommendation was made it a time
when the index for working class,
taking 1949 base as 100, was 115. The
provisional figure for December is 128
and I am sure it is going to be the
fina] figure also. In the preceding
months also it was ranging from 126
to 128. Since the average has gone
over 10 points, they are eligible for
enhanced rate of dearness allowance
under the Second Pay Commission
report, and it should be paid. These
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are the few comments and observa-
tions that I have to make on the spe-
ech of the Finance Minister.

Shri Hem Barua: (Gauhati): At
first 1 wil] dea] in brief with the eco-
nomic jmplications of the budget pro-
posals and then switch on to the poli-
tical canvas vis-a-vis the budget pro-
posals. This time again the Finance
Minister has presented a deficit bud-
get to the House and the country, and
the only silver lining in the budget
proposals lies in the fact that there is
no direct indication in the budget
proposals of any taxation.

Shri S. M. Banerjee:
to it.

It is leading

Shri Hem Barua: He has said that
taxation is inevitable. But he has not
made any direct indication of any ta-
xation, that is what I said.

This is a deficit budget, and the de-
ficit has gone up to Rs. 121 crores
from Rs. 70 crores in the last budget,
and this is accounted for by the increa-
sed deficit in the capital expenditure.
In the revenue budget, the revised
estimates reva) that the anticipated
deficit of Rs. 6 crciis was converted
into a surplus of Rs. 30 crores, and
there is a saving of Rs. 27 crores in
the capital expenditure. These are
redeeming features no doubt, and we
welcome these features of the budget
proposals. But the fact remains that
there is a deficit, and the deficit is to
the tune of Rs. 51 crores, and this is
due to shortfall in internal and ex-
ternal borrowings. The net market
borrowings including sma]] savings
registered a drop of Rs 38 crores.
This shows the distance we are yet to
travel in the r:atter of mobilisation of
internal resources or in the matter of
mobilisation of interna] revenue.

There is a saving in capita] expen-
diture, but that is also no matter of
satisfaction because it is due largely
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to the shortfall in performance, and
the shortfalls in performance are ap-
palling and apprehensive. Because
when we take these figures, we find
that there are shortfalls jn perfor-
mance to the tune of Rs. 6 crores in
defence capital outlay, Rs. 9 crores
in Oil and Natural Gas Commission,
Rs. 6 crores in Heavy Engineering
Corporation, Rs. 4 crores in National
Coa] Development Corporation and
Shipping Corporation. These are sub-
stantial shortfalls in performance,
and I hope and trust that they will
be utilised in a fruitful way so that our
economy may prove itself to be sound
and healthy.

The Finance Minister has expressed
satisfaction over the economic deve-
lopment that our country has achieved
during this period.

15 hrs,

The analysis of the price levels re-
vealg that the prices of raw materials
in this country are decreasing, no
doubt, but on the other hand the prices
of manufactured goods ang agricul-
tural produce betray rigidities. It is
in these items that the ordinary con-
sumer is interested. No wonder, if we
take the All-India Working Class
Price Index into account, we find that
the rising spiral has gone on and on
till August, 1961 and it has refused to
come down. When the hon. Finance
Minister speaks of arresting the rising
spiral of prices and all that, the prices
are arrested only at a higher level."

The Minister of Finance (Shri
Morarji Desai): Even then they are
arrested,

Shri Hem Barua: I pay a compli-
ment for arresting them, but at the
same time I say that they are arrested
at a higher level and that the All-
India Working Class Price Index shows
that the price level was rising tifl
August 1961 and it has refused to come
down. That is what I say.
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Shri Morarji Desai: It has not gone
up.

Shri Hem Barua: About fresh taxa-
tion I started by saying that there is
no indication of that but at the same
time the hon. Finance Minister in his
speech thinks that they are inevitable.
He also comes to the conclusion that
everything possible must be done to
enlarge our budgetary resources. But
then it is a fact that taxes are inevi-
table or unavoidable. Then I would
plead with the hon. Finance Minister
to see that no more burden of taxes is
imposed on the common man who is
already gruelling under the heavy
burden of taxation in this country.

Our hon. Prime Minister said yes-
terday about the well-fed and nicely
clothed people coming to attend his
election meetings and he got a com-
posite view or picture of India from
crowds that came to attend his meet-
ings. But we must not forget that out
of 40 crores of people in this country
there are 10 crores who live in naked
poverty. Out of these 10 crores of
people there are 6 crores whose daily
earning is four annas or 25 nP.; there
are approximately two more crores of
people whose daily earning is only two
annas or 12 nP, and there are 2 crores
who are our beggars. They live by
begging. They do not have any earn-
ing whatsoever. We must not forget
this fact that a substantial portion of
our population lives in poverty. There-
fore I would plead with the hon. Fin-
ance Minister that whenever taxes are
imposed he should see that they arc
imposed with a view to mopping up
the profits that the privileged few in
this country are making.

The hon, Finance Minister pays a
compliment to the tax collection
machinery. He says—may I quote
from him:

“The improvement in revenue
receipts is mainly due to better
collections under Customs, Union
Excise Duties and Corporation Tax
and Income-Tax”,

1964 (Ai) LSD—6.

This s a good thing and we welcome
it, but at the siame time I remember
what Professor Kaldor said a few
years back. He said that the Indian
exchequer is losing Rs. 200 crores
from big industrialists because of poor
collection of income-tax and it is a
fact.

Shri Morarji Desai: How did he
calculate it?

Shri Hem Barua: I do not know.
He has given a report and that report
was your guiding star.

Sari Morarji Desai: Not mine.

Shri Hem Barua: If it was not your
guiding star, it was the guiding star
of your predecessor, who was the Fin-
ance Minister . . .

Shri Morarji Desai: He also dis-

owned it.

Shri Hem Barua: And who took
inspiration from that report so far as
the Gifts Tax and other taxes are con-
cerned. He had invited Professor Kal-
dor to this country to advise us on the
tax structure. We have not forgotten
that. Therefore what I want is that
the efficiency of the tax collection
machinery is to be geared up. I would
like to know whether that has been
geared up to that extent so that there
might not be tax evasion in this coun-
try any more. We are progressing.
That is what the hon. Finance Minis-
ter has said, namely, that there is a
better collection of revenue, I want
better collection of revenue to be our
standard and, if possible, to improve
on that standard.

Before any taxes are resorted to I
would say that we must closely exa-
mine the functioning of the public
sector undertakings because we must
see to it that the public sector under-
takings produce results, that they pro-
duce profits. That is why I would say
that more energy and efficiency are to
be ploughed into these public sector
undertakings. We are invest.ng money
in them and they must cease to func-
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tion merely as Government depart-
ments of administration. That would
help our economy to a large extent.

At the same time I would appeal tc
the hon, Finance Minister to see befor
resorting to fresh taxation that wast
ages or losseg in revenue are avoideu
as far as practicable. There are cer-
tain appealling pointers in the Public
Accounts Committee’s Report 1961-62
on Railways. In one case the railway
administration lost to the tune of
Rs. 220 lakhs because it failed to
take a decision in time. On another
occasion it lost to the tune of about
Rs. 27 lakhs because of certain errors.
That is the state of affairs. I say
therefore that before we resort to
fresh taxation we must see that the
revenue that is collected is properly
and fruitfully utilised and there is not
a single instance of any wastage or
loss of revenue as pointed out in the
Public Accounts Committee’s Report,
or else we forfeit the moral right to
impose the burden of taxes on the
people.

What about the national income? It
is increasing, no doubt, but the rate
at which the national income is in-
creasing is a matter of concern for us.
We visualise a 30 per cent increase
during the Third Five-Year Plan
period so far as the national income
is concerned, but at the rate of increase
that we are having in the national in-
come, this target that we have visua-
lised for the Third Five-Year Plan,
that is, a target of 30 per cent increase
in our national income, will be well
nigh impossible.

What about the foreign loans? There
is a reference to the foreign loans in
the hon. Finance Minister’s speech also,
We have to trot about from one end
of the earth to the other in search of
foreign loans. I remember when our
present Finance Minister went to the
Uniteq States of America the Air-
India International put up a verse
singing about his exploits and all that.
It said that he was going to have Ger-
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man money and money from America
and all that. There was a beautiful
couplet. I have a poor memory and
have forgotten that, but there was a
couplet like that. Whatever that
might be, these items are proving in-
creasingly burdensome not only on
Government accounts but also on non-
Government accounts, These items are
adversely affecting our streling posi-
tion. There is a reference to the ster-
ling position in the Budget speech also.

‘What about the export earnings?
The export earnings are also not in-
creasing fast enough so as to achieve
the target of Rs. 850 crores by 1965-66.
Shri Vittal Rao has made a reference
to the European Common Market
coming into existence. That would also
affect adversely our export trade to
a large extent. In spite of the parleys
and the appeals that we had with the
representatives of the United Kingdom
Government here, I do not think that
we have been able to secure any con-
cessions or advantages so far. There-
fore in spite of the Export Promotion
Council and the measures that the
Government have repeatedly told us
they are adopting, export promotion is
almost static today. That is why I
say that the target of Rs. 850 crores
by 1965-66 would be defficult to
achieve.

From this picture naturally enough
we come to the conclusion that our
economy is still in deep waters. It is
often said our economy will be like
that because it is a developing eco-
nomy. We are still in the take-off
stage and all that. I would say that
we are not in the take-off stage now
and we have crossed the corner.
Therefore I would say that to say that
our economy would be in the doldrums
because it is a developing economy
would be a poor argument now.

The Budget papers disclose that
there is an increase in the Defence
expenditure. The estimate in the last
Budget was Rs. 282.92 crores. Now
it is Rs. 301°93 crores. I welcome this
increase in Defence expenditure, and
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I say it is inevitable and unavoidable
due to the political cross-currents in
which we are situated today.

What about Pakistan? Pakistan is
hurling abuses at us. After these
budget proposals were disclosed, Pak-
istan went on hurling abuses on us
and said, ‘Look at India; India has
aggressive intentions against Pakistan;
India is utilising the foreign loans and
building up her military strength; that
has become a threat to us.” Whatever
it might be, this is a fact that Pakistan
is proving a danger to us. And there
is no helping the fact that out of 2,520
miles of border that Pakistan has with
India, only 1,672 miles up to June 1961
are demarcated. Therefore, the bor-
der is yet to be demarcated. There is
that difficulty also.

And over and above that, the Kash-
mir issue is hanging fire for a long
time and now it is becoming more and
more acute. The President of the so-
called Azad Kashmir Government—
Mr. Khurshed, I suppose, his name is—
threw a challenge saying, “We are
mobilising our forces and at any time
our forces might cross the Cease-Fire
line and occupy that part of Kashmir
which is in the illegal possession of
India”.

Therefore, under these circumstances
this increase in the Defence budget is
inevitable,

But at the same time I would say
that we want nothing but friendship
with the people of Pakistan. Because,
we want to live in friendly relatons
with our neighbours, whether she is
Pakistan, Burma or China, it does not
matter. We have nothing but friend-
ship with the peoples of these coun-
tries. But this is also a fact that in
spite of the periodical professions of
goodwill, amity and friendship our
border is constantly being disturbed.

And when I talk of the north-east
frontier, naturally enough, it comes to

my mind that Assam is the nerve-
centre of the north-east frontier. But
Assam, the nerve-centre of the north-
east frontier, is connected with the
rest of the Republic by a narrow cor-
ridor, forty miles wide only. Danzig
was thirty-six miles wide. Here this
is a corridor that connects Assam, the
nerve-centre of the north-east frontier
with the rest of the Republic, and it
is only forty miles wide, At any
time—a few bombs can achieve it—
at any time this corridor can be shat-
tered and the north-east frontier iso-
lated from the rest of the country.
Angd that is why I am pointing out to
these anomalies and difficult situations.

Mr. Chairman: The hon. Member’s
time is up.

Shri Hem Barua:
many things to say.

I have still so

Mr. Chairman: He has taken more
than fifteen minutes.

Shri Hem Barua: There are ten
hours left, Sir.

Shri S. M. Banerjee (Kanpur): But
there are other Members also.

Shri Hem Barua: There is the
Chinese issue also and there is the
forcible occupation of our territory.
At the same time we must not forget
the fact that China is building roads
and aerodromes all across the frontier.
We heard of the Aksai Chin road. Now
information comes to us that China
is building another road south of the
Aksai Chin road. At the same time
veiled threats are held out against us.
We must not also forget the fact that
Chinese espionage has spread its ten-
tacles in to this capital city of Delhi.
And threats are held out that China
is going to dislodge the Mac Mahon
line, the international frontier also.
This Mac Mahon line is not inviolable,
nor is it sacred—not sacred at least to
our great neighbour China.

‘What about the defence of our fron-
tier? The defence of the frontier
needs therefore better attention, Be-
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cause, I understand, and all strategists
would agree with me, that preparation
for defence meansg preparation for
security and peace. What about the
Sino-Indian border? The Sino-Indian
border is closely consclidated with
natural barriers no doubt. But then
to depend entirely on the natinal ba--
riers for the security of this country
would be very dangerous without the
barbed-wire fences or watch towers or
without fully equipped soldiers at the
frontiers. It would be dangerous to
depend on these natural barriers as it
would be dangerous to depend on a
torn sail in a stormy sea. Napolean
did not solely depend on the snows
of Russia to win victory for him: he
had preparations for defence. What-
ever that might be, India has never
been aggressive, But everything de-
pends on the nature of the gestures
that Pakistan and Chjna make towards
India.

What about China? She is building
up her roads. The Burma road from
Lashio, the frontier town of Burma
came to high military importance dur-
ing the last world war. China has
been busy reconstructing it, according
to a Hongkong News Agency report,
down te the Sino-Indian border. As

gainst this what have we been doing
.bout our roads? There was a refe-
rence to = Road Board being ccnstitu-
ted for roads in the frontier areas Bu:
what about the roads? It is a fact that
the hills are the sinews of our frontier.
But the hills in the frontier lack roads,
and all strategist woul. Ay that
defence means good roads and easy
means of communication. What about
the modern army? The modern army
consists mostly of mechanised units
which move on wheels, and wheels
need roads. What ahout these hills?
Except for narrow bridle paths or
mountain tracks they nat have
roads. Modern means of communica-
tion are not there.

Therefore 1 think the whole cons-
truction programme, all the recons-
truction pregramnies are to be under-
taken on war foot,ug, and that is why
I welcome this increase in the De-
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fence budjfet. In order to cevend the
territorial integrity of India or the
democracy of India we must be able
to spend more money, and I suppose
this House would not grudge any al-
location in this respect, India is an is-
land of democracy in an ocean of
totalitarianism and militarism on all
sides which are thregtening our very
existence today. In order to defend
that democracy, in order to defend the
integrity of our territory we must
make ample provisions and see that
things are done on a war footing in a
quick and rir'd vy, or el'se the inte-
grity of this couniry wil: be c}alleng-
ed as it is being clallenged.

One thing more. There was a refe-
rence in the Finance Minister’s speech
to money allocations for oil explora-
tion. There is the royalty issue hang-
ing fire a 1"ng time between the
Government of Assam and the Union
Government, and the licence that the
Assam Government has to grant to
this Oil India Gir iled fo~ further pros.
pecting for oil in that part of the
country i3 bcing held up. I would re-
quest the hoa. Minster to see thet
the work is not being leid up
and that this royailty issue that
has cropped up between the Gov-
ernment of Assam and the Union
Government is settled with a view to
help that State.

Because, in the matter of financial
allocations under the Finance Com-
mission’s recommendationg also that
State has been deprived of its legiti-
mate ghare. Besides the Plan projects,
there are so many non-plan prejeets
that this State has to undertake. For
instance, the defence of the frontier
is a necessity with that &tate. But
very little has been said about it, It
has been established that 2 lakhs of
foreign nationals from East Pakistan
have migrated jllegally into the State
of Assam, that js without any passport,
and the Assam Government is visua-
lising steps in order to check the ille-
gal entry of foreign nationals into that
part of the country. For that the
Assam Government needs Rs. 3 crores.
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That is the wrogramnme they have
drawn up. But they are deprived of
their legifimate revenue so far as the
royalty on oil is concerned, because
being deprived of their legiiimate re-
veénue so far as the allocation under
the Financ2 Commission’s recom-
mendation is concerned. Whatever
that ray be, I place these
facts before the Finance Minister for
his consideration so that he may come
forward and help that State in condi-
tions of stress and strain at present
with financial #)locations as far as pos-
sible.

Shrimati Remuka Ray (Malda): Mr.
Chairman, this Budget which we are
discussing today is for Vote on Ac-
count. It is the Budget of a Lame
duck Parliament which is terminating
in a few days. Considering this, I think
we should congratulate the Finance
Minister for the clarity with which he
has put the picture of our financial
position before us.

I think he should also be thanked
particularly for the Economic Review
and other pamphlets and booklets that
have been supplied. Because, in these
five years, since the Second Parlia-
ment started, there has been a tre-
mendoug improvement in the material
that has been supplied by the Finance
department when Budget discussions
take place, It has made it possible for
the Members of this House to under-
stand the Budget in a manner which it
was not possible when I first came
back to this House five years ago. It
is not possible, of course, to give a
complete picture when a Vote on Ac-
count js heing discussed and the shape
of economic changes that might or
might not come is not there. There-
fore, it is all the more welcome that
we have got the financial picture so
clearly before us.

The Finance Minister has placed the
posifiori in regard to increase, in defi-
cit financing very clearly. He has told
us that in spite of a revenue deficit of
Rs. 6 crores having become a surplus
of Rs. 34 crores, we have a deficit of
Rs. 51 ¢rores because of the fact that
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the deficit has gone up from Rs. 70
crores to Rs. 121 crores. He has also
pointed out that one of the main fac-
tors, or perhaps the main factor ac-
counting for this is the fact that we
have not been able to get the internal
borrowings or external borrowings
according to the anticipateq amount.
On the other hand, there js another
side of the picture that we have also
to think of. Shri T. B. Vittal Rao, when
he was speaking, took up the fact that
there was deficit financing. He said
that there is no question of any im-
provement in regard to price position
although the Finance Minister hag said
so in his speech. Here, at page 11 of
the Economic Review, we find quite
clearly that the All-India Working
class consumer price Index which came
up to 124 by the end of the Second
Plan and continued to rise till August
1961 when it reached the level of 128,
thereafter, has shown no variation.
All that the Finance Minister claimed
is that this rise has been arrested.
Whether it will continue to be arrest-
ed or not, we do not know. This is the
first time that, after a long iime, it has
been arrested. ’

In regard to another point that has
been raised by the two hon. Members
who have spoken before me, I should
like them to look into the Index num-
bers of wholesale prices at page 10 of
the Economic Review. We find that
there is no exaggeration in what has
been stated, Even in the case of some
food articles like sugar, gur, tea, milk
and ghee, we find that the prices have
gone down. It is true that in the case
of some foéd articles, it has not gone
down. In the case of some other arti-
clés, like eement, the price has gone
down. Naturally, what the Finance
Minister has claimed is absolutely
right, Any attempt fo say that it is
not a correct picture is completely
wrong.

In regard to agricultural and in-
dustrial production, it has also record-
ed a substamtial imcrease as the Minis-
ter hag pointed out. In steel, sugar,
coal and cement, there has been an
increase. It is true that the increase in
steel could, perhaps, be greater than
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what it has been. But, I think that
when the Government is so aware of
the position, the chances are that in
spite of a defiicit in this matter, in
four years’ time, we shall probably be
able to cover the position and have
steel production up to the level antici-
pated. Even if there be some little
deficit in this matter, it will not be a
very big one, let us hope.

I want to turn to the question of ex-
port earnings. The Minister has point-
ed out that by 5 per cent that export
earnings have gone up and there has
been a reduction of imports and in
spite of that the balance ¢f payment
position is not a good one, It is true
that the exports have gone up. That is
a good sign. At the same time, I think
that we have to be very very careful
about this. Again, I would like to
point out that we find from the Econo-
mic Review that this point has been
considered at great length and has
been taken into account by the Fi-
nance Ministry. To quote from the
Economic Review, “since these objec-
tives of enhancing productivity and
savings lie at the very heart of deve-
lopmental planning, the successful
promotion of exports is at once a
measure and a consequence of all our
planning efforts.” That shows that
there is an awareness of it. I would
like to plead with the Finance Minis-
ter that this awareness should be a
very acute one al] through the next
four years, because, there are difficul-
ties which we have to overcome in
order to increase our exports, in order
to improve our production in other
ways and to improve the efficiency of
our production. But, if we keep a cons-
tant watch on this, I feel sure that,
since we have been able to improve
our position slightly, it will be possi-
ble to make more rapid strides in the
future. This, I think would be the
best and the only way by which we
can really cover the gap of deficit
financing. It is all very well for the
hon. Member Shri Hem Barua to say
that deficit financing is increasing.
But, in a developing economy, it has
to increase to some extent. It is being
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kept down as far as possible to the
minimum. May be, some more im-
provement could be done. But, it could
not be a possibility that, in a country
which has a developing economy,
there should be no deficit financing.
It is the argument of those who do not
believe in planning at all. There are
others who have gone before the elec-
torate and said that this planning is all
wrong, we should not plan, we have
no right to tax the rich. The electorate
has shown quite clearly what their
verdict is. There are those who have
said, we believe in planning, but the
planning is defective, nothing at all
has been done. The hon. Member Shri
T. B. Vittal Rao, when he was speak-
ing, painted a very gloomy picture.
The electorate did not feel as gloomy,
for, their answer on this matter is
before the country today. They do be-
lieve that the planning that has been
undertaken by the Government and
the Congress is certainly not only right,
but that it has not been as inadequate
ag some of our Members would like to
point out. I think that point should be
borne in mind when we are discussing
these matters that the electorate, in
spite of all that has been told to them,
and all the defects that are there,
still believes that the planning and the
implementation of the planning has
not been so very bad, because, other-
wise, they would not have given the
verdict in favour of the Government
and the Congress.

I would like to take up another
point which the last speaker also
brought up, which, I think, is of great
consequence. That is the question of
tax evasion. I think jt is true that
revenue collections have improved. I
do not know how far income-tax col-
lections have improved. But, there is
no doubt that tax evasion is still being
carried on on a much larger scale.
I do not know what new taxes will be
placed before the next Parliament.
But, it is quite a fact that much more
taxes need not be placed if tax eva-
sion could be controlled ang could
be prevented and if tax dodgers could
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be caught. If this is not done on a
bigger scale than it is up to now, I do
not think there is much point in put-
ting more taxes, That is why I think
the Finance Minister has resorted to
more indirect taxation. Indirect taxa-
tion falls not only on the rich
but also on the poor, and, there-
fore, any more indirect taxes would be
unfair to the country. Though that is
the only kind of tax which can be
easily collected, that does not mean
that that is the only type of tax that
we should impose. We should try to
improve the machinery of collection
to a far greater extent than before, I
know that the Finance Minister is
alert and vigilant about it. I wish
however, the machinery were such
. that tax evasion could have been
checked ,and we could have said,
“yes, there has been a great improve-
ment in the checking of tax evasion.”

There is another thing also in this
connection, namely that even when
direct taxes are imposed, those who
are fixed wage-earners will have to
pay them, because in the case of the
we do not know what their income is,
and so, we do not know how to collect
the taxes in a proper manner. So, if
direct taxation is resorted to in the
next budget, it will mean that the fixed
income people will have to pay it, and
the tax-dodger will continue to dodge
it. Therefore, the answer lies in im-
proving the machinery of collection of
income-tax and other taxes. It is no
use having wealth tax and gift tax and
income-tax and various other taxes,
unless the machinery of collection is
improved in such a manner that at
least most of the amount which is due
can be netted into the exchequer.

Now, I come to a point on which I
feel a little gloomy myself, and that is
in regard to the fact that we find in
the budget that there has been a sav-
ing of Rs. 126 crores on social and
development services, Surely, it is ex-
tremely unfortunate that such a saving
should have taken place. That shows

two things. The first thing that it
shows is that in spite of the wurgent
need for social and development ser-
vices, for educational and health ser-
vices etc., the arrangements for spend-
ing the money have not been quite
adequate; secondly, it shows that per-
haps the allocations are not always
made on such items as can be easily
implemented or as are practicable.
Sometimes, the State Governments
feel that the items for which such
money is allocated are not so good.
And often they have come before the
Planning Commission and they have
voiced their points of view. I do not
know whether in all these allocations,
it is the money from the Central or the
State sources which remains unspent,
but the fact that Rs. 12.6 crores of
money, urgently required for the chil-
dren of this country, in order to build
the the future citizens of this country,
should remain unspent is a sad com-
mentary on our administration. There
is no doubt about it.

We have to remember that the only
way in which we can overcome this
defect is to see that the administration
in regard to social services is as ade-
quate as it is in other spheres. Surely,
when we talk so much of building up
the most vulnerable segment of our
population, when we say that it is the
children who must be given top prio-
rity, the fact that in those items where
they come in, there should be unspent
balances is a very sad thing. I hope
that the Finance Minister, who is not
responsible for it himself, will pass on
to his colleagues at the Centre and in
the States also, who may be responsi-
ble for this, that it would be better to
reallocate money to items which can
be implemented so that this kind of
saving does not take place. There are
many types of savings, but perhaps
this is the ~most unfortunate. In a
country which is still to be built up,
in a country where the children still
lack most of the things that they need,
in a country where such items as mid-
day meals for children is not being
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considered on a large scale and where
other items like compulsory social
service for our youth is not being con-
sidered for lack of resources, there
should be such savings on an item like
social and development sevices.

I would like to bring this particular-
ly to the notice of the other Ministers
responsible, and 1 hope that the
Finance Minister will convey this op-
iniop to them, which is not an opinion
which I alone am voicing here, but
which I feel is the opinion of a large
majority in the country, becuase we
feel that the resources available for
nation-building are still inadequate,
and at the sam: time, we find that
are unspent balances. Of course, it is
natural for the Fimance Minister to
point out that evidently more money
has been taken than can be spent. But
that is not the true picture. The true
picture is that the money has not been
utilised for he services which are so
urgently required, and I hope that in
this matter ap improvement will be
seen soon.

There is a lot of criticism that a
goag deal of money is being spent on
admin:stration, which is top-heavy. I
know also that go far as the Finance
Minister at the Centre is concerned,
he is very alert about this, and does his
best to check this. Ip spite of it, you
will find that in The Eastern Econo-
mist, the comment has been made that
Parkinson’s law is still obtaining. I do
not know how far that is true. But,
seeing these unspent balances on social
services, I feel that obviously the ad-
ministrative machinery is not so gear-
ed up :s it should be. It is not worth-
while raising money at the sacrifice of
the people, it that money is not well
spent and if those who are ta imple-
ment the mlans are not able to do it
adequately. I am sure that Finance
Minister is already aware of this posi-
tion, and ke has been taking action,
and I haope he will continue to do so,
50 that we may reach j position when
this eriticism which is still a legiti-
mate one need not be levelled in a
legitimate manner against us.
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Now, I woulq say a word or two
about the Finance Commission’s :e-
commendations. I am very glad that
Government have accepted the recom-
~nendations 1n regard to the share ot
che States in respect of income-tax,
and that the share in excise duties has
gone up from 8 to 35 per cent. That
1s a much healthier way of dealing
with things, and I gm glad Govern-
ment have accepted it. There is, how-
ever, one point that I shoulq like to
make, anq that is that while Grant-
in-aid is being given for road develop-
ment, there seemg to be no proper
principle on which this is being spent.
Surely, in regarq to border roads in
those States like West Bengal which
borders on Pakistan and Tibet in
China, and where roads are very much
nzeded, more money should be given
for road development. I am not speak-
ing here only about West Bengal but
also about other States which are
border States, and where roads are re-
quireq for defence purposes and for
even caming to knew what is happen-
ing on the other side. Therefore, I
feel that it is absolutely essential that
money should be given for road deve-
lopment, to those States where the
roads have not been built, and which
ara border States, because if we are to
defend our land, we must alse know
what is happening on our border, and
sometimes we come to know when it
is too late. X

In conclusion, I would say that
whatever may be the difficulties that
stil] remain, anq whatever may be the
handicaps, that we still see in the ad-
ministrative machinery, there is no
doubt that we have gone forward, and
gone forward more rapidly perhaps
than those who were criticising us
thought, may be, not as rap'dly as we
wanteq to, but certainly more rapidly
than those who have been criticising us
have ever thought. That is ‘why to-
day they have changeq the nature of
their criticism, and they have concen-
trated on other points. ' They have not
spoken today on those points on which
they criticised us at the beginning,
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and where we have succeeded. We
are, however, still fighting with our
backs to the wall. It is a tremendous
experiment in democracy which is be-
ing carried on in this one country
which is isolated on all sides by coun-
tries which believe in dictatorship. I
am quite certain that with the good-
will of the people of this country who
have given their verdict in favour of
the Congress and the Congress Gov-
ernment, we shall be able to go ahead
and be able to bring democracy to
fruition in a country which was left
behind for ages on account of foreign
domination.

With these
budget.

Shri S. M, Banrejee: Mr, Chairmen,
I have heard with rapt attention the
speech of my hon. friend, Shrimati
Renuka Ray. She has coneluded by
saying that the verdict in the general
elections is a sort of confidence in the
present Government. In a democra-
tic country, it dees happen. But may I
invite her kind attention to the voting

words, I support the

figures? In the 1962 elections, the

Congress has secured less votes than
in ¥957. K has not secured even 47 or
48 per cent; it has secured 45 per cent
and something.

Shrimati Remuka Ray: May I ask
if any other Party is in a position any~
where to form an alternative govern-
ment?

Shri S. M. Banerjee: I am not chal-
lenging that. I have secured the maxi-
mum number of votes in. U.P.; I have
secureq more votes than the Prime
Minister. On that basis, I should be
the Prime Minister.

So how does that matter? Because
of the unfortunate division among the
Opposition parties, the Congress still
enjoys the confldence of the people.
So my submission is only this, that
the Congress has not polled more
than 50 per cent or even 50 per cent,
of the total votes polled in the coun-
try. It is less this time and this re-
quires self-analysis and self-eriticism
on the part of the ruling party, as to

why it has lost so much. It is not the
number of seats which counts. In a
democracy, each vote, whether cast
in favour of the Congress or in favour
of other parties, counts. So I :kink
this should be an eye-opener t6 many
of our friends opposite so that they
may have some self-criticism,

16.42 hrs,
[MR. DEPUTY-SPEAKER in the Chair]

The hon. Finance Minister has stat-
ed in page 12 of his speech:

“We shall, therefore, need to ao
everything possible to enlarge our
budgetary resources, so as to en-
sure stability in the economy”.

I do not know what is going to be the
fate of our future Budgets. I am sure
there is going to be taxation after taxa-
tion—indirect taxation. I only wish
that this should not be indirect
taxation because it has reached
the saturation point. If we take
the percentage of direct and in-
direct taxation and compare the figures
of 1951 with those of 1961-62 estimates
we find that the percentage of direct
taxation has increased hardly 69 per
cent or 70 per cent, and indirect taxa-
tion has risen to 256 per cent. This
clearly means that those poor people
who have been taxed ang taxed for
any developmental projects have noth-
ing to pay more. I would only re-
quest the hon. Finance Minister to
kindly bear in mind the capacity of
the poor people to pay. I do not for
a moment pose that only I have a
human f:eling and only I have a heart
which bleeds for the common people;
it may be that the Finance Minister’s
heart bleeds more. But I fesl
that indirect taxation has reached
the point of saturation.

Shrimati Ila Palchoudhuri (Naba-
dwip): Has the heart stopped bleeding?

Shri M. S. Banerjee: It has stopped
for these who have lost. My heart
still bleeds.

Let us view the entire condition, the
growing poverty and unemployment
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in this country. With this condition,
are we in a position to pay more taxes?
That is a matter for the kind consi-

deration of the hon. Finance Minister.

The other day while speaking on
iwne President’s Adaress, I quoted
certain figures. 71 rickshaw puliers or
Kanpur are donating blood ang earn-
ing their bread. They pull rickshaws
for the whole day and then once a

week they donate their blood. From

1958 to May 1961, these 71 unfortunate

rickshaw pullers have donated 27,000

botties of plood equal to 10,00,000 c.c.
I wanted to produce a gocument signed
by the Civil Surgeon, Kanpur. How
is it that people have to donate their
blood to earn their bread? There
must be something wrong with our
planning.

I am all for the Plan and the suc-
cess of the Plan. But thg question
arises in my mind whether this Plan

is for the people or the people are for

the Plan. How is it that the executors

of the Plan go on executing it to
success ang after the success of the
Plan, the fruit does not go to those
who are the toiling millions; I have
seen the extravagance in our various
plans. I confine myseif to U.P. Let us
take the Rihand Dam. After the suc-
cessful completion of the Rihand Dam,
or whatever has been completed, it ap-
pears that it has only been constructed
for Shri Birla’s aluminium factory. We
were told in this House—and the
Members of the Assembly were told
in the State legislature—that the
whole shape of the eastern districts of
U.P. wag going to be changed; poverty
was going to be uprooted by having
cottage industries and small-scale in--
dustries which would run on power.
But unfortunately -what happened? I
am sure that whatever power is gene-
rated out of this dam will go to Shri
Birla’s Aluminium Corporation. This
hag become a serious problem for the
eastern districts. For instance, Mirza-
pur and other districts were thinking
in terms of development, in terms of
fighting poverty with rapid industria-
lisgtion of the region. Now they are
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seriously thinking whether this was
the actual aim of the Rihand Dam.

There is another project in the
Jhansi district. You know the condi-
tion of Bundeikhand. It is actually a
poverty-stricken area. It was thought
that the successful completion of the
Mata Tila project wowd bring seif-
sufficiency in Bundelkhand by the
setting up of more industries there.
But what happened? An amount of
Rs. 3% crores was spent. Then it was
raisedq to Rs. 11 crores. Now it is
said it will cost Rs. 20 crores. If you
visit the dam, you will find everything
written there, the height of the dam,
the length of the dam and so on. But
against the item ‘cost’, it was wnwen
once ‘Rs. 11 crores’. Then it was rub-
bed completely, because nobody
knows, not even the State Govern-
ment or the Central Government, as to
what is going to be the actual cost of
the project. I was surprised at this.
‘After
spending so much money, what gre you
going to do with the project?’ He said:
‘We are simply discharging water. That
is our work’. No site hag even been
selected for the power house. I do
not know whether this chaotic wast-
age of the taxpayers’ money is going to
count for the success of our Third Five
Year Plan or the Fourth Five Year
Plan.

That is why in these under-develop-
ed areag of U.P., whether it is Bundel-
khand or the eastern districts, there is
chronic unemployment, drought or
other things angq people are facing
starvation. This is why the shape of
these districts has not changed a bit
even after the completion of our Se-
cond Five Year Plan. So my request
to the hon, Finance Minister is to
see that this chaotic wastage of funds,
this drain on funds, must stop some-

‘where; otherwise, we have no face to

ask our voters, our people, to pay more
taxes. They will immediately :ay,
‘After the successful implementation of
the Plan, what do we derive?” The
First Five Year Plan gave us unem-
ployment to the tune of 6.5 million.The
Second Plan gave us unemployment
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to the tune of nearly 10 million. I do
not know what is going to be the fate
of the people—the unemployment in
store—during the Thirq Five Year
Plan. It is g race going on between
hunger and starvation. I do not know
which ig going to win.

If this is the condition of our coun-
try, what is the use of these projects?
I am all for the public sector indus-
tries and projects. But let us have a
thorough probe into the working of
public sector projects. Why is 1t that
we are facing a strike every time in
the Heavy Electricals projects in
Bhopal, the HAL or othar projects?
Favouritism and nepotism have be-
come so deep-rooted tnat if there is an
analysis, if there is a thorough probe
into the working of the public sector
projects, you will find thiat pcople who
are high up have appointed their re-
lations and promoted them. A man
getting Rs. 350 osn a particular day,
just after completion of nis training
period of 1} years, is getting nearly
Rs. 1,100. As the Prime Minister cor-
rectly said there are places of pil-
grimage. But if this is the condition
of the places of pilgrimage, the pil-
grimg will never Zo to these places;
they will say it is better to remain
at home, So, this is the condition of the
public sector projects.

Coming to the question of resources,
whenever we say that general insur-
ance should be nationalised, the reply
is that they cannot do it immediately.
For instance, the audit rcport on the
Ruby Insurance Co., was never placed
before the House, but from indications
we have got it is clear how general
insurance is working. I do not im-
pute any motives to those who own
these general insurance compaunies,
but, after all, what is the reason that
genera] insurance is not nationalised,
why are certain banks net naticnalis-
ed? If our national income has in-
creased. where has it gone? It has
gone to some seven or eight families.
At least 75 to 80 per cent. of the total
national income has gone into the
pockets of seven or eight families.
Just like the nine families of America,

here there are seven or eignt families.
So, the question is this, that there
should be distribution of weaith. The
hon. Finance Minister says that he is
taxing them to the tune of &0 to 85
per cent, in certain cases even 90 per
cent. If there is so much direct taxa-
tion, how is is that there is so much
concentration of wealth in the bands
of a few, how is it that Rs, 600 or
Rs. 700 crores could be accwaulated
by seven families in this country?

Now, a committee has been appoint-
ed with Dr. P. S. Lokanathan as the
Chairman to know about it, how the
money has been distributed and so on.
Well, how can he know? Nationalise
all these banks, and you will know
where the money is, whose money it
is. So, naturally, my suggestion is
that for the mobilisation of our in-
ternal resources, general insurance
should be nationalised, banks should
be nationalised. It is high time that
our sugar industry is also nationalised.
There is no harm in jt. The sugar
magnates may show some signs of
revolt against this step, but they can-
not do anything. What can they do?
They have had enough of profit. They
have had fabulous profits, and it is
high time that in the interests of the
country, their industry is nationalised.

These are some of my suggestions.
They may appear to be impracticable.
I am not so much experienced, I may
be wrong, but you might consider all
these things. After all, we are getting
aid from outside, loan after loan from
outside, and we do not v7ant to mertg-
age our country after taking so much
of loans. Interest alone comes to
crores, and naturally we have to pay
it back this year or next year or after
ten or twenty years. I may not pay it,
my son or grandson may have to pay
it. Why should we keep this indebted-
ness to the tune of so many crores
and leave this burden to our grand-
children? We should try to clear it.
India should be  reconstructed,
a new India must grow with the help
of all in this country. Let those finan-
ciers and capitalists give their capital,
and I assure you on behalf of the
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working classes, wom I have the pri-
vilege to represent, {that they will give
their best labour, and we can build
a new India. That should be our

My hon, friend Shrimati Renuka
Ray raised a point. She said that at
last the consumer price index showed
clearly that prices had been arrested,
and she quoted figures from August
to December, 1961. During tnat period
it remained at 128 and sne was very
happy that prices had been arrested.
In fact, they had be:n arrested in
February, 1961 and thai continued
till May, 1961, but again somehow or
other in July it went to 127 and be-
came 128 jn August. So, I can quote
from the Reserve Bank Sulletin or the
figures available with me to show that
tnere had been some stability for three
or four months. After all, if prices
remain stabilised for three or four
months, we cannot say there has
been stabilisation.

After all, what was the anticipst:on
of the First Pay Commission? It
thought that after the end cf the war
prices would stabilise between 160 and
175, but that did not happen. Natural-
ly, 1 fully support the demand put
forward by my hon. friend Shni T. B.
Vittal Rao, for the revision ¢i the
dearness allowance nf the Ceniral
Government employees.

Consumer price indices in 1960 from
July to December were 126, 126, 125,
125, 124 and 124 respectively. In 1961,
January it was 123, in February it was
124, in June 125, in Juiy 127 and
from August to December 128. It will
be seen that the price index was ten
points over and above the base of 115
points, taking 1939 index as 100 which
was the basis of the Central Pay
Commission taken as fer back as
July, 1960. It has not gone down ap-
preciably. From October, 1960 to
September 1961 it has remained at the
average of 125, that is cover ten points
for a year, and in October, November
and December, 1961, for which figures

\
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are aviilable, it Lias remained a¢ 128.
The condition laid down in the Cen-
tral Pay Commission’s recomaiend-
ation and accepted by tie (overn-
ment of India wich I have guoted
above has been fully fulfi'led. So, 1
would request the nhon, I'inauce Min-
ister, to whom moral vaiues aie :nuch
more important than anything else, to
honour his commitment inat the Fay
Commission’s report would be consi-
dered as an award und ail its recom-
mendations implemented. Whea this
question of dearness allowance was
discusseq@ with the hon. Labour Min:s-
ter, Shri Nanda, in July 19680, when,
unfortunately, the strike could not be
averted in spite of ihe efforts of our
late, lamented friend Shri  Feroze
Gandhi, it was clearly said that if the
average remained at 125 for twelve
months, then dearness allowance
would be revised. In reply to an
Unstarred Question 9f niy hon. friend
Shrimati Jla Palchoudhuri, the hon.
Minister said “Yes”. IIe admitted it,
though it was said there that the
figure for Octiber, 1961 vras provis-
ional. It has become final now. So,
it is high time that the dcarness al-
lowance is revised without Celay.

Now, the question arises: what
should be the quantum of the dear-
ness allowance? My suggestion s
that it should be ilncreased by 50 per
cent. immediately, and if there is no
agreement between the unions of
federations and the Government
about the balance 50 per cent, it should
be referred to arbitration. This sug-
gestion should be acceptable. We
canmot  possibly deny the Central
Government employses any more, and
ask them to wait for another year.

First of all, the formula of the pre-
vious Pay Commission was an auto-
matic rise after a twenty point rise in
the cost of living. That was *‘urned
down by the second Pay Commission,
because of which there wag so much
trouble, and people thought that the
previous practice should be restored.
Now, if, even after the acceptance of
the second Pay Commission’s recom-
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mendations, our Finance Minister
takes more time to cevise the doar-
ness allowance, I think that will be
wrong on his part, and that will add
to the frustration of the Centra] Gov-
ernment employees who have already
been frustrated to a great extent. So,
this question of dearness allowance,
I am sure, will be considered by him
immediately and a decision taken by
the end of the current financial year.
That is my request to him.

Then I come to the question of sales
tax. T think the total figure realised
by way of sales tax in 1951 was about
Rs. 54 crores. From that it has now
risen to Rs. 143 crores. The whole
method and procedure about this sales
tax is so cumbersome and troublesome
that I wonder how the ordinary shop-
keepers keep their accounts. I wouid
request the hon, Finance Minister to
bring in some amendment or to sug-
gest ways and mea<s by which it may
become simple so that the shopkeepors
need not keep an accountant or a clerk
to maintain these sales tax accounts.
It it is made simpler there will be
less of evasion. In U.P. alune there is
an evasion of Rs, 21 lakhs......

16 hrs.

Mr. Deputy-Speaker. Just at this
moment why should the hon, Member
prass upon that?

Shri S. M. Banerjee: Sir, it is a State
tax and yet the Centre can alwayvs
advise.

Mr. D-puty-Speaker: The Centre ha;
nothing to do with it. It wculd be any
of the States where the Assemblies
have just begun their work.

Shri S. M. Banerjee: ] only wanted
that the Finance Minister should ad-
vise the State Governmonts.

Mr. Deputy-Speaker: No question of
hig advice being given The hon.
Member can advise his compatriots.

Shri Morarji Desai: T may be ad-
vised as to what I should do. But let
him not advise me as to what ] should
advise others.

Shri §. M. Banerjee: Now, we e
all for developmental expenses. What
about non-developmental expenses? Is
it not a fact that in 1951 these non-
developmental expenses were to the
tune of Rs. 500 crores waich rose in
1961 to about Rs. 1100 crores? Whe-
ther this increase is justified or not is
a matter for the Finance Minister to
see. I do not say it is unjuctified. But,
if there is such an increase in non-
developmental expenses, I do not
know whether we will get the moncy
for developmental expenses. So, my
submission is that all this requires a
thorough probe.

Then, about corruption. Whenever
the question is raised, immediatelyv,
whether it is the Prime Minister or
the Finance Minister or any other
Minister, he says, ‘Where is corruption,
give us facts and vroof «tc.’ How
can proof be given? If co.iuption has
to be seen, let the Finance Minister,
not as Finance Minister but as an
ordinary man go to sny office, go to
any court and see things. I do not
impute motives to the magistrates or
the judges. Nothing will move un-
less you pay something. I am told
that if you want {o lodge a report in
a police chowki, nobody will even
write the report unless you pay
something. I am rometimes surprised
that our productivity has gone up;
our national income has gone up. But
we have never cared to assess to what
extent our national character has gone
down. Our country cannot progress
when  there is corruption. Shri
Deshmukh said something. It was
pressed in this House that it should
be accepted. And the Prime Minister
wanted that proof should be given.
How can concrete proof be given?

In the ordinary allotment of houses
an inspector was found to be " taking
money from both parties. Suppssing
myself and Shri Madhok both wanted
houses, he took Rs. 100 from me and
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another Rs. 100 from Shri Madhok. If
the house was allotted in the name of
Shri Madhok he returned my money.
I thought he was very honest because
he had returned the raoney he kad
taken from me becauce he could not
allot the house to me. But there was
the Rs. 100 he had taken already from
Shri Madhok. This is what is happen-
ing and there must b= some cherk to
this and deterrent punishment should
be given for the corrupt people.
Otherwise this country cannot pro-
gress.

I do not mind any rise in the De-
fence expenditure. 1 have all admir-
ation for the work done by our De-
fence factories, by our Ordnance
Factories. In 1956, 6,000 men were
retrenched, Now, at least 13,000 more
.men have been recruited in 1961
alone. That clear]ly shows that more
than 50 per cent. of the machirery in
the Ordnance Factories 2re still work-

ng.

What was the condition previously?
Some group of pensioners were run-
ning these factories and they could
not make defence self-sufficient. Ir
1953, when I brought out a small lea-
flet called Save Our Children from
Starvation, I tried t{o bring out that
these Ordnance Factories are capable
of producing all articles. When 1 was
distributing the leaflet outside this
Parliament I was mercilessiv beaten
by the Police because I was telling the
truth. Now, in 1961 or 1962 it has
been found out to be correct, that
these Ordnance Factories are not to be
run by a group of pensioners and that
they are capable of moving towards
self-sufficiency of Defence equipment
in our country. I am happy about
that.

About border roads Shri Hem Barua
had something to say. Let me say
how honest work the horder road
employees have done. I have all ad-
miration for the Defence Service, for
the civilian employees in  Defenrce
Services. And, I would request the
hon. Deputy Defence Minister who is
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here to see that more recruitment is
done and that these Ordnance Factor-
ies are utilised more.

I appreciate the production of
AVRO 748 in Kanpur; I welcome the
production of Supersonics in HAL.

'Even the BEL is working efficiently

now; previously it ‘was not working
so efficiently. I assure the Deputy
Defence Minister that we are all for
Defence production. We want the
defences of our =ountry cshouid be
strengthened and our border should
be protected, whether 1t is against
China or against Pakistan. We want
to assure him that whenever the De-
fence employees were fighting the De-
fence Minister it was only
in self-defence and not with
a view to attack the defence
policy. The greatest confidence in
the Defence Minister’s policies is that
the people have voted him in gpite
of the reactionary elements which
wanted to defeat him. But, thanks to
the electorate they 'have voted him
back not by a difference of 1, or 100
or 1000 votes but by more than a lakh
of votes. That itself shows that the
recationary forces which were at-
tacking the defence policy of the
Prime Minister and the Defence Min-
ister were beaten hollow and the
Defence Minister has come out with
flying colours.

I would once again request the Fin-
ance Minister to kindly consider the
three points, this unemployment, and
its solution, which I have mentioned.
Should we provide employment or not
to the unemployed? If we do not, our
people will suffer more and more.
The Plans are there and everything is
there. We want the success of the
Plans. But, after all, the planners of
the Plan must get something to eat.
That is my submission.

With these words, I would request
the hon. Finance Minister to throw
some light on the various suggestions.
With regard to-dearness allowance I
appeal to his sense of justice and im-
partiality and his moral values, which
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he mentioned after the strike to see
that dearness allowance is increased
without further delay and before the
31st of March 1962; that is be the
end of the financial year.
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& afem male oe ffemm & @l
# @ fawg ¥ qf faew Fr Tfed
W gHH FTHR G qF A% qTF
TAF N T J TAWT AT |

o3 7L qeF qAFT § @Y WA
¥ freamare a% A} f fagr & o
& &Y FT AT IF T NEF | 4 AT
# R PR O wet aw ) W
FRAR & a7 oF grefer s @
et SteET o

I 7% I 43 F foRe § R
¥ @9 AT @ aF 3P A8
I | A I § oAk W ogeen
FfaNggaaas T g ag
o 43 FT fFar AT g 1 4] 91 A}
N Ga 99 FT J@T & | qA SaA
TRE T\ K YT dEE W aa«r
g § fF g as ®m g | wmir
39 fam o=t gf fodimg #99 & o2
IR T A fr W w2
[T qETET FT g, W FE § WX
7 g feww fafreex a7 &
ug FEAT {5 g 3T T YR&AT S gl
¥ WEHT WA WAl oq A @
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oY wAEEE § fF g g @ AR
e == T 1

AT A A T SF AR {1
A 3T & A= it feafa & & @@
fawed do wrfee & Wy aE

Ty & TEel [HEAT g AT A

fafeedr &= FE9 T F@ A

T § g W I AR T A
Fr 3w sgrar fog @, AW A s
T SuTET AHI &)

afs gw #9q gl F g AuA
ToF ¥ H=T T AT AR AE T
THY, AT I AT TG FQ@, Av
fox ag e fr g W & s @
AR, TG § | THH qgd 7 T
w® W TR EE g AU,
o, af, FeMIfmar afs § v
qEY W Y HOAT I AT F AL AT
TR A Tt § o fammr W
F =i & AR o9 & A o R "I
fow gag S MWRE, T [ AN W
AT ST @A & I g L AT
RE | A A AT FTAATRTR
aH T g:@ § fF Fae gw oy gI e
T g, A A S w R W
Fg W W T G AfFT 0F 9T
¥R 33 § §F AT W=ar & sa
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T WTE R 9§ ooy @ Ay
FT GHAT AT I8 ITHT W HY F7M |
oo ST frEaa gr RAITETR |
W fod ag wifgen sfeen s A
o fyme mwwd ) akhwmag
¥ AR T AW T FT qE T T,
7 # N F =° T a7 R i F
T AVHIA G IR T AT 9 I
AT FgT I qATATET FAW g AT
T ST #1 a3 famarw &1 fF Y 3
SaY foar QT § IEHT STERT [ Y
gear ¥ fau fFar s @ ag w9w
YT ¥ 9gY aiue & fag AT g A
FT FA & gHdl @ | AFHA o7 A
T AT § f5 IAs S 1 aguEw
T gXaT, d1 AR G W [T W]
T AT "wHAT |

A feedl AT | TZT AT o
IGFC AT qTF HT T FT A=A
T qF € | R o Y a agi A
T F I T Fredl WK T T
WEHAT I @ FL AGH AR AT qHAT |
I A HT AT FT TG HTHA
¥ fau agr & FA 49 F g B
AT W1fey | W AT g A @
it W 7 o A § wy § 1 oger
g W AT § #R 98 @W 7]
g ® & | Ay agl R o waw
TAET ML AAE gled JAET Afwd
WR AT A TS AT § FSE
Ffemt § @ Fl F g W aTar
] A TF THET g G AT | T W
F f o Aemr fiF FAO w00 F
oY Afe ag 7 @Y | W oAt a3
FWY Aty #A Y qE § gy o
% gferat T Y | wereEEw fge @
T ¥ g T g 7% gl v
T § | @ g GO W A AT

&1 a1 B 70 Y T § IR Fe T
uw WAt Fg 5 g AR giemat g &t
& T 3 ot : Q& e
T ST 0T T & | WIS IR AT
foFar ST & AR ST § <@ o g,
AT I FFT AL AT A & | QwaAr
3T 9w 1 & R &
T o &Y | R T i S AR
Y gEehY qrfara T T AT & | @Y T
3 fr ag 3@ A qowE foee A
g g

7g 3% § f5 s X A #§
[ A AW T, FfFT g ThET F
qT| TEY Y | @Y gar € i ag A
gefafaat & qre T &Y e Fr A
F Q@ TE T |

feeelt ¥ ga IS Hear T¥ FFN
Y T & S St sy arer § | At
FT WS TR 98T F FIO 9 F000
Farr O aE fm ) &1 ¥ Wi
Y #gr a1 f5 AAa § @ @Re 7}
Tt g o< feaciw wesw farsy
fiFar s AT W 23 w@TEE §
afg & Y 9 WY AT "AEAE W
& TP AT @I ] | AW TS §
TE ¥ w1 Y SYar | A S wEy
WHTSE A AT F A F1MT | 9 Fre
¥ IuaT o a9 A 98 v qwar |
1 foer & SoaTg ¥ v & | e wwr
FEETA AT § 99 IATE A FAY
| TfaT T ggAT ST § R
o T 9 Y WY | wfaw @ AR
WO A [T RO |

T 7 faeelt FY qqm Tl
Y M g AT =l o fee F @
W A YIAAET , TAGT qEL F AW
w1y @Y &, AT e w1 asar waew
wr wifgn, fafeear w1 sy saew
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[t gaTst waw)

FET TP AR &FN F WA F fag
THTAT FT JG+T FAT ML | FH § 7
faeely &Y AR @Y fagw == e s&
FfF qgi 1 g F TG FL AR F
W 330 Y FEEAT FT FTAA TG ¢ |
& g 3@ Q@ o 4@, Al I A
Faar § 7 T A ag g g ar
T AW F g A1 FT W FEE@
gt

o ¥ § UF a1 WL FgAT Trgar
£ | 7T 39 W & wfesF a9 0 Tw=m
g | 7T 3 § g g fearelt a3
REI IAF G | AT gEE L
A IQ7 I SUTET ¥ SRT qEE X
TS TRF AT A | g 3T F
wex arex Fatdw @ =fus § 5
afg I 3% a1 ¥ & fRar 9@ Qv
T T T GQT FT g § 6 99y
AR 3T FY sfas IART F 9T FFAWT
fae @war & | FTE T 9gS SR
FRAIT T ¥ G § T grg-
TfRF A9 W # @ S 9@y
FfeT S TR TG WSl F IO
g @I AR JE 9% g9 | T R
IR FHAEE @ | T FH &Y
o qu fer S afgy it
R QU FW ¥ A FE are e
F1e fasrelt 4a7 T g9 & S fF FTer
& gRl, #R e W T faw aey
HFENT AT 9T w1 few TR
F F PRSGE FC i | @9
[ AT @ o R O 8 9 WmRT ¥
ifer I ey faorelt dar & awdr &
oy gk /| w1 ANfw  faaw
o ¥ &Y @waT 4

Shri Inder J. Malhotra (Jammu and
Kashmir): Mr. Deputy-Speaker, in
the very beginning I would like to re-
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fer to certain points which my hon.
friend, Shri Madhok, has just now
raised. In his speecn he has referred
particularly to the elections ~nd the
affairs of Government now prevailing
in the State of Jamunu and Kashmir.
Shri Madhok was saying that during
the recent election in Jammu and
Kashmir there was interference from
Government and irregularities were
committed: Here I want to point out,.
particularly for Shri Madhok’s infer-
mation that as far as the elections in:
Jammu and Kashmir State are con-
cerned, they were held in a most fair
manner under the direct cujervision
of the Indian Election Commission. T
have another important information to
part with and to pass on to Shri
Madhok and it is that in Jamrnu Pro-
vince the counter-part of the Jan
Sangh known as the Praja Parisnad is.
conducting its election campaign :n the
most rowdy manner and the Praja
Parished was responsible for commit-
ting most of the irregularities during
the election campaign. 1 om really
pained to see that my hon. friend, who
is the Zonal Secretary of the Ali India
Jan Sangh, who was himself a candi-
date for the Lok Sabha seat fromn New
Delhi and who during tae whole
election campaign never visited the
Jammu Province even for a day should
say these things about the clections in
Kashmir.

Shri Bal Raj Madhok: I was in
Jammu yesterday.

Shri Inder J. Malhotra: I was re-
ferring to the period during the elec—
tion campaign. During his most re-
cent speech he said that as far as the
Congress Party and the National Con-
ference in Jammu and Kashmir State
are concerned, they believe jn naticn.
alisation and in socialism. He said
that there is no neeq to believe in any
kind of ism. But I would say that
he had at the back of his mind one:
ism, which is being rpread by the
Jan Sangh in all parts of India, the
ism which is being sptead by the:
Praja Parishad in Jammu and that ig
communalism.
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The Praja Parishad in Jammu Pro-
vince had the rising sun as their elec-
tion symbol. During tne election
campaign, not only the Praja Parishad
workers but even leaders stated in
public meetings that ail Hindus raust
vote for the rising sun because, ac-
cording to the Hindu religion and
Hindu belief, we worship the sun.

Shri Bal Raj Madhok: In the last
elections the Praja Parishad put up 25
candidates out of which 4 were
Muslims.

Shri Inder J, Malhotra: I am re-
ferring to the election symbol, and the
way the election symhol was inter-
preated to the people. 1f during the
elections such things are mentioned
and such campaigns are allowed to be
carnied on that religion is directly
involved in the election, it will have
very bad repercussions. Therefore, I
would appeal to the Government, es-
pecially the Central Government, that
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if we want the roots nf democracy to
grow deeper and deeper in India, we
should not allow religion and such
matters to come in the election cam-
paign. For the betterment of demo-
cracy we have to wipe out commun-
alism from the face of India.

Shri Bal Raj Madhok: I agree with
you.

Mr. Deputy-Speaker: Would the-
hon. Member iike to continuc in the
same strain?

Shri Inder J. Malhotra: [ will take.
a few more minutes.

Mr. Deputy-Speaker: Then he may-
continue his speech the next day.

17 hrs.
The Lok Sabha then adjourned till

Eleven of the Clock on Friday the
March 23, 1962/Chaitra 2, 1884 (Saka).





